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CENl'RAL ADMJ:NISTRATIVE TRIBtnr\L 
ALIAHAEP.D BE?ai 

ALIAH7-\~D 

Open Court 

.• . 

Original Application No. 838 of 2001 -

Allahaoad this the 19th day ot __ J_ul_x_. __ 2001 

• 

Hon'ble Mr.s.K.I. Naqvi. Member (J) 
Hon'ble Maj.Gen.K.K. Srivastava. Member (A) 

Du.rg_a Prasa'd Pandey. Son of Late Shri Kamla Prasad -

Pandey. resident of 225 Awa.a Vikas O'.>lony. Mabadev 

intarkhandi. KOOX'9ghat. District Gorakhpur. 

Applicant 

By Advocate Shri s.K. Srivastava 

• 

Versus 

1. Union of India through its General Manager.North 

Ea stern Rail way. Gorakhp ur. 

2. Chief Personnel Officer. N.E. Railw=lY• Gorakljpur. 

3. Divisio nal Medical Officer. N.E. Rail\tay.Gorakhpur. 

4. Medical Director. Lalit Narain Mishra. Rail~y 

Hospital. Gorakhpur. 
Respondents 

By Advocate Shri K.P. Singh 

0 R D E R ( Oral ) - - - -
B y Hon'ble Mr.s.K.r. Naqvi. Member (J) 

The •PPlicant has come up impugning the order 

da ted 10 .11 • 20 00 and also for a direct.ion to the res p:>n­

d e nts to proroc>te him to the post of Dresser w.e. £.24th 

August. 1996 when his junior was pronoted. 

· ... 

2 . Learned counsel applicant could mt 

bring hdune h is prayer regard.l.rg entitlement of the 
•• 

a pplica nt for benefit under A.c .p. Rules. The impugne d 
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order is W!ll detailed to mention that the applicant 

has already been given the benefit of financia l up-

grada tion on 3 previous occasions . 

3. s o far as grievance regarding deniah of 

pronotion to the applicant at the time men his 

jlln.ior was cons idered and prom::>ted i s concerned , 

h e is allowed liberty to koock again at competent 

departmental-authority through a re presentation 

within a period of 2 ttteeks, \oi'lich be decided by 

• 
the respon:lents tori thin 8 weeks thereafter and in 

case the prayer of the applica nt is oot acceded. 

a detailed, r easoned and s peaking order be passed 

\dth copy to the applicant. The o.A. stands di sposed 

o :f;:-~Ccordi ng ly . 1'b orqer as to cost • 
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Member (A ) 
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Member (J) 
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